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MR. SPEAKER: Should I read it?
This is the Manual, It gays:

“The Chair is not bound tc give
reasons for withholding consent to
an adjournment motion.”

Now, 1 am ready to discuss it in my
Chamber with any hon. Member who
oomes. Now if you want to froce my

SHRI JYOTIRMOY BOSU: What
are you quoting from?

MR. SPEAKER: Thig is the Manual
of Business.

SHRI JYOTIRMOY ROSU: It can-
mot supersede the rules,

MR. SPEAKER: Please come to me.
I will satisfy you.

Now, we take up call attention—
Shrj Ajoy Biswas, Come along with
your call attention. This is a very
$mportant matter, 1 have allowed
your call attention.

SHRI JYOTIRMOY BOSU: What
about your promise you gave yester-
day—that the Prime Minister will
make a statement?

MR. SPEAKER: 1 have sent it...
Yes, it will be done. The House is
not yet over. Please take your seat.
Why are you unnecessarily harassing
the whole house? Yes Mr, Biswas.

SHRY JYOTIRMOY BOSU: The
House cannot be treated iike this.

MR. SPEAKER: Yes, not like this.

SHRI JYOTIRMOY BOSU: When
is the Prime Minister going to make
the statement? You made a solemn
affirmation that she might.

MR. SPEAKER: 1 simply said that
I have sent it... (Interruptions). Mr.
Bosu you are always monopolising the
business. This ig not proper—I tell
you. You cannot monopolise the pro-
ceedings all the time. You are one
of the elected Members,

Mr. Biswas,

MARCH 21, 1880 244-

1215 hre.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED FIRING ON ONTON GROWERS AT
PIMPALGAON-BASWANT (MAHARASHTRA)

MR. SPEAKER: Now, Calling At-
tention. Shri Biswas.

SHR] AJOY BISWAS (Tripurs
West): 1 eal] the attention of the
Minister of Home Affairs to the fol-
lowing matter of urgent public impor-
tance ard request that he may make
a statement thereon:—

‘“The reported police firing on the
onion growers at Pimpalgaon-
Baswant in Nasik District of Maha-
rashtra on 19th March, 1930 result-
ing in the death of two peasants and
injuries to seversl others”.

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHR1 P. VEN-
KATASUBBAIAH): Mr, Speasker,
Sir. ...

THE PRIME MINISTER (SHRI-
MATI INDIRA GANDHI): What hap.
pened to the Assam thing? (Inter-
ruptions).

MR. SPEAKER: After Call Atten.
tion.

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): Sir, you made a sole-
mn assurance,

MR. SPEAKER: That has been
done. I never go back upon my assu-
rance. It is only you who do that.

Now, the hon. Minister,

SHRI P. VENKATASUBBAIAH:
Mr. Speaker, Sir, it is a matter of deep
regret and anguish that two precious
lves have been lost and that spme
persons received injuries in the inci-
dent that took place at Pimpealgaon,
District Nasik, on 19th March 1980.
The Government of India immediately
called for a report from the Govern.
ment of Maharashtra on these unfor-
tunate happenings.
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According to information furnished
by the Government of Maharashtra on
18th March, 1980 there was suddeén
agitation by farmersg by squatting and
putting tractors on Bombay-Agra
Road at sbout 1200 noon at Pimpail-
gaon, paralysing vehicular traffic, to
demand purchase of all quantities of
onions brought to market at the rate
of Rs. 45 per quintal irrespective of
quality of onions. District officials
rushed to the spot, intervened and an
amicable gettlement was arrived bet-
ween the onion growers and NAFED
authorities and road bandh was lifted
by farmers at about 545 PM on the
same day.

In contravention of the oral agree-
ment reacheq between the onion
growers and NAFED authorities, one
Shri Madhav Rao More, on 19-3-380,
insisted that all quantities of onions
be purchased by NAFED at certain
rates. The NAFED officer regretted
his inability to accede to the demand,
as it contravened the oral agreement
already 1eached. Shri More jnstigated
the agriculturists to organise bandh on
the Bombay-Agra Road The farmers
thereafter paralysed the traffic on the
road by putting tractors and squatting
there. Traffic from both the sides of
the road was helg up.

In the meantime, a company of the
State Reserve Police (SRP) Group VI
stationed at Dhule were returning

om Bombay to their Headquarters by
road and reached the spot. They were
not concerned with the law and order
arrangements at Pimpalgaon. Agi-
tators obstructeg SRP vehicles at
about 1145 AM, Officials of SRP
requested agitators to allow them to
proceed to Dhule but this request was
turned down.

SHRI Z. M. Kahandole, M.P. from
Malegaon constituency came to the
Spet and tried to address and pacify
the farmers. The agitators were in no
mood to listen to him. They abused
him and the police officers and men.
Shri More abruptly slapped Shri
Kahandole. Police intervened. Shri
Kahandole got himself rescued and
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took shelter in one building., The agi-
tators immediately started very heavy
stone pelting and attempted to get fire
to the SRP vehicles. Police had to
make a mild cane charge, On getting
stone injury on his head and hearing
attemptg to set his vehicle on fire and
on finding thaf his vehicle was sur-
rounded, a Head Constable of SRF
fired 8 rounds from his rifle,

PROF. MADHU DANDAVATE
(Rajapur): There is a typing mistake.
It is put as “mild cane charge”, but
it ought to be ‘wild cane charge....”

SHRI P. VENKATASUBBAIAH:
Thank you for the suggestion. The
mob wés ‘chased away but it entered’
the police ¥ne.. The police again
resorted to mild cane charge as the
agitatory were rowdy and continued
stone pelting. One platoon of SRP
was over-whelmed by the mob and had
to fire 4 roumds when cane charge
failed.

Two person died ang 12 were injur-
ed, out of which 7 sustained bullet
injuries. SRP personnel and officers
were injured, some badly.

DIG of Police, DM and SP rushed
to Pimpalgaon with reinforcements.
Orders under section 144 Cr.P.C.
were promulgated for 3 days. The
situation is now reported to be under
control.

The Diivisional Commissioner,
Bombay commenced an inquiry at
Pimpalgaon into the jncident on the
20th March at 9.00 A M.

SHRI AJOY BISWAS: The statement
made by the Minister is one-sided, and
we are not satisfied with it. The onion
crisis has come to the surface on two-
different occasions and in two different
manners. 8Sir, immediately before the
elections, due to the manipulations by
big wealthy traders, merchants and
exporters, the price was shot up. These
people are big supporters of'the pre-
sent ruling party. And as a result, the
retail price of onion throughout the
country shot up 0 even Rs. 8 a kilo.
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that is, Rs. 800 a quintal and this was
used as a big propaganda against dif-
ferent political parties who are in
power in different States. And this
time there is a widespread propaganda
which says that there is a bumper
harvest. The Agricultural Prices Com-
mission in last May has given a report
on pricing pattern of onion. The
NAFED's procurement programme has
been able to meet cnly a fraction of
what the situation demands. This is
a serious lapse on the part of the Govt.
We are not aware il the STC has been
gsked to come to the market or the
Government has mobilised all the de-
hydration plants and the de-hydrated
onjons could be kept for defence forces
rpersonnel as well as for export. Sir,
the whole thing is because the big onion
traders and exporters (who are sup-
porters of the ruling party) are now
wanting to be rewarded and they are
demanding Open General Licences for
export of onions. And in corder to
create a difficult situation, they have
totally absented themselves from all
the onion wholesale markets and as a
result onion is being sold at a price
which is far below the cost or pro-
duction, the cost price.

MR. SPEAKER: Are you putting the
question? Please put the question,_

SHRI AJOY BISWAS: T am coming
to that. This is the background. . ..

MR. SPEAKER: You must put the
question,

SHRI AJOY BISWAS: The Govern-
ment's attitude all along has been only
to further the interest of the big tra-
ders, exporters and industrialists., T am
sure that there is a secret understand-
ing with the big onion traders and the
ruling party that they will give a huge
money tec, Cong. (I) for the coming
Assembly elections. I am putting a
question. ...

MR. SPEAKER: You are trying to
make & volitica] speech, nothing more.
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SHRI AJOY BISWAS: Sir, I am put-
ting the question. My question is this

Will the Government assure that the
NAFED and the STC both would come
tn the market from the beginning of
the onion harvesting season tg ensure
the growers get a remunerative price
and regulate the exports so that there
is no scarcity within the country?

MR. SPEAKER: This is the simple
question for which you have taken 10
minutes.

(Interruptions).

SHRI P. VENKATASUBBAIAH: Sir,
my hon, friend has made some in-
sinuations. I would like to apprise the
House of the steps taken by the
previcus Janata Government of which
Shii George Fernandes was a Member.
(Interruptions) Sir, the  Agricultural
Prices Commission during the previous
regime had fixed a support price of
Rs. 40 per quintal for the 1978—80
season inr onions of fair average
ouality. This was agreed by the previ-
ous government and so Rs. 40 was fixed
and their instructions to the State Gov-
ernment as well as the NAFED te pur-
chase these onions at the rate fixed by
the Agricultural Prices Commission
have been approved of by the previous
government. Then the onion growers
under the leadership of Shetkari San~
gathan demanded a remunerative price
of Rs. 70 per quintal for their produce
and started an ugitation towards this
end. Negotiations cf Shetkari Sangh
with NAFED failed on 10th March 1980.
Meanwhile certain incidents took place.
On 1-3-1980 the farmers blocked the
Pune-Nasik National Highway  at
Chakan with bullock carts thereby
completely dislocating the traffic. On
13-3-1980, 490 satyagrahis were
arrested in connection with “Pune-
Nasik Road Bandh”. And there are
several instances which go to show that
these farmers were not satisfied with
the rate that has been fixed by the
Previous government

‘One, shri Joshi, President of the
Farmers’ Organisation also started an
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indefinite fast. When the Prime Minis-
ter was apprised of the situation, she
reviewer! the situation on 14-3-1980
with Members of the Secretaries Com-
mittee on Prices and also with the
Secretary  (Coordination). Then a
decision was taken on 14-3-1980 by
the Cubinet and the Minister of
State in the Ministry of Agriculture
made an announcement on the floor of
the House that the price of onions had
been reviewed and a rate of Rs. 45 to
Rs. 60 per quintal has been fixed ac-
cording to the grade and quality of
the onion. So this is the matter and
also the NAFED was asked to take
necessary action so that they can come
to the rescue of the farmers and enter
#dhe market. Also the Maharashtra
Co-operative Marketing Societies were
‘but on tie job and then the purchases
were made. Then, Shri Joshi who was
on an indefinite fast broke his fast and
the agitation of the farmers in Poona
district was withdrawn. NAFED offi-
cials visited Chakan and purchased all
onions at Rs. 45 te Rs. 60 per quintal.
Meanwhile the whcle situation was
taken alvantage of by some demoralis-
ed discarded and discontented politi-
cians They went there and they have
given a political colour. They instigat-
ed thes@* innocent farmers to carry on
the agiiation and spread this agitation
fo othe; area also.

The hon. Member referred to the
traders manipulating the prices and
cleating scarcity conditions. This Gov-
ernment and the Prime Minister is very
particular and she insists that the
anti-so¢ lal elements should be taken
care of and severe and strict measures
are beilig taken against those who are
commiting these economic offences.
The pwees that have been offered by
the present Government are better;
they have been based on certain
norms and formulas. The prices are
within the range of Rs. 45 to 60 per
quintal whereas the previous Govern-
ment had fixed the prices at Rs. 40 per
quintal for all grades of onions whé-
ther they were of betfer grade or in-
ferior gradg.. It s, only a polifically
motivateq agitation to create 5 prob-

lem for the Government in spite of
the fact that the Central Government
has been favourably disposed to re~
dress the grievances of the fariners in
that onion+producing area. I can as-
sure the hon, Members that we have
carefully considered the problemg of
the farmers and have gone through
the question of prices of onions care-
fully. The cooperative organisations,
including the NAFED, have been
asked to enter inte the market in a
big manner and see that relief measures
are provided to the farmers so that
they may not resort to distress sale
and also allow the traders to exploit
their distress.

SHRI GEORGE FERNANDES (Mu-
zaffarpur): There are two aspects of
this problem» and I woulg have been
happy if the Minister of Finance was
also present. This issue figurej when
we were discussing the Maharashtra
Government budget. I had raised all
these questions at that time and the
Finance Minister while replying to the
debhate had also made certain obser-
vations.

There are two aspects; one, the agi-
tation by the farmers there, and the
second, the immediate issue which I
presume the Minister is {rying to an-
swer bul he is notl able to answer that
question so he is discussing what the
previous Government did and what the
Foarders did and so on and so forth.
We are prepared tc discuss your Gov-
ernment’s attitude also to the hoarders.
For instance, there was a news item
only three days ago that in Orissa when
the Magistrate arrested some hoard-
ers, politicians belonging to your party
released them. So, we can discuss that
also: do not bring that here.

There are two issuds; one is the
firing that has taken place day before
yesterday. I find that the Minister
is now trying to run away from that.
The brunt of his argument is that

some disgruntled, discredited and dis-,

carded politicians went there, In other
wprds, what he is trying to say is that

the farmers of Maharashtra are so-

stupid that some discarded, disgruntl«
eq and discredited politicians could go.

1
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#nd exploit them. I presume thosge
farmers voted for you. They were
wise epsugh to vete for yvou and sud-
-aenly they have become foolish enough
to listen to some discarded, disgruntled
and discredited politicians as you are
trying tv call them I do not know,
who.

The ugitation has been on the issue
-0f prices. The Minister is trying to
mislead the House when he says that
the previous Government Thad fixed
Rs. 40 per quintal uniformly It was
not so. I would llke the M:nister to
correct that. I would like to come to
“that on some other occasion; I weuld
not deal with that just now. We had
categorised the onions into three cate-
gories. The price al that time fixed
was Rs. 40 to Rs 60 per cuintal [ want
the Minister to correct himself rather
than expose himseli to a motion of
privilege on that The farmers starteq
the agitation some weeks ago Assum-
ing that the Janta Government or what-
ever Government it was had fixed the
minimtim price at Rs. 40 the prices
which prevailed :n Lasalgaon, Pimpal-
gaon and in the Oral market were Rs. 25
per quintal day before yesterday when
the police firing took place This House
kad been told by the Finance Minister
four days ago when we were discussing
the Maharashtra rudget. wher  Mr.
Chavan raired this question. I had also
raised this questior in the course of
the discuscion. that thevy have given
instructions to YAFFD to  purchase
onijons at Rs. 45. I want the Finance
Minister and the Agriculture WMinister
to tell us, what was NAFED doing
there? Whose igterest were they serv-
ing? Why was the price Rs. 25? There
Is a comspiracy hetween those who go
to buy onicns and between the traders.
Let them not try to put labels and
say: they belong to this party or that
party. You are in power and they are
your men; your NAFED, your traders
conspired to deny the farmers at
reasonarde price which you in this
House »anounced four days ago—say-
-ing Rs. 83 is the minimum price and
Rs. 60 » the maximum price. The
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farmers’ demands are Rs, 50~—70. It ia
a justified demand. I am prepared to
accept your arbitration on behalf of
the farmers. 1 have been there; I
spent two days in Nasik district, in
Pune district, when this agitation wag
going on.

MR. SPEAKER: Please put the gues-
tion.

SHRI GBORGE FERNANDES: It is a
far more important issue.

MR. SPEAKER: You have emphasised
it.

SHRI GEORGE FERNANDES: I am
prepared to accept your arbitration em
behalft of the farmers; they are demand- .
ing Rs. 30—70. I should like to know
from the government what it intends
to do about the demand of farmers
Rs 50—70.

The third question arising out of this
is the role that Mr. Kahandole played.
The Minister 1s trying to mislead
the House Mr. Kahandole who is a
Member ~f Parliament from Malegaon
belongs to the (I) Congress, yeur
party. He went there in order to play
politics with the farmers and their
demands I know the speech he made,
I can quote 1t hack to vou; he said:

“efmTr wrdl ZEY |y wgATT 8, AT
fearata: fqo o sav ae wd §
ffrm et Mg AR &7 125 FTqL
& 2y fren A & foo dgry 2, Sfes
vz aqiT HIT /1 gaEfays wow
HET R, T F oA uw AW ASY
Froarwer &N bl

That is the speech he made. Then the
provocation came and thereafter the
police ran riot. I want the Minister
to tell the House. In the statement he
says that SRP vehicle arrived at 11.485.
What time was the firing? Were there
any officials? His statement further
says that a head constable ordered fir-
ing He also says there were police
officerg present; he says the head cons-
table ordereg firing. Then his state-
ment pays: two persons died of bullet
injuries and seven persons have bullet
injuries. Acoording to him 12 rounds
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were -fired in order to shoot and kill
the poor people. He says they were
obstructing the road for four days
there 'was no obstruction; there was
no killing. Why did those people go
there to kill them? What were the
district officials doing? They knew
that there was an agitation going on.
The Minister must be categorical in
wkat he is trying to tell us. In so
far as this agitation itself is concern-
ed, the issue involved was agricul-
trural. The Agricultural Minister and
the Finance Minister should tell us.

Further, you know the kind of
lawlessmessy that has been let loose in
that area. Is the Minister aware that
when the injured were taken to the
civil hospital your SRP men and
policemen went and beat the doctor
there. Dr. Dey wae beaten up in the
civil hospital, the patients were re-
moved from the civil hospital and they
had to be treated in private clinies.
Firing was in four places. He is talk-
ing about the SRP vehicle bheing ob-
structed, as if they were trying to
shoot their way out, the poor farmers.
Mr. Zail Singh, Home Minister, is
this what you have done in the last
few months since you took over?
From blind people,

ot ¥ Fxv fraEy %, IvT gerIT ¥
AFT FTE AR AL AT AT A
BT 7 YT g€ A9 wrar @
fafyery, o = far &7 @ F

MR. SPEAKER: Please exercise res-
traint.

SHRI GEORGE FERNANDES: I am
exercising restraint but I have reasons
to feel exercised. I want them to tell
us: ~what was their treatment to the
people who were injured?. Were they
weated in the hospital? Is it true that
the doctor and the patients were beat-

on up? Is it true that people had to be
Temeved to clinics? I want the
Minister to be truthful when he replies
to this House.
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SHRI P. VENKATASUBBIAH: Mr.
Speaker Shri George Fernandes is
noted for his rhetoric and demogogey. .
(Interruptions).

MR. SPEAKER: Please take your
seat. Minister is already on his legs.
He is to reply, not you. He is te®

reply.

Nothing should be recorded without

my permission.
(Interruptions).**

MR. SPEAKER: Order please. Pleape
sit down. Please take your seat.

Nothing should be recorded without
my permission.
(Interruptions) .**

SHR1 P. VENKATASUBBAIAH: 1
am not confusing, friends, I am =no¢
trying to misleg the House. The Zfact
remains that the previous Gevernment
has fixed the support price of Rs. 40
informally for all ranges of onions and
our Government took a decision to re-
vise, as the Government felt that
Rs. 40 for all ranges of onions will not
do justice to the farmers. So a range
from Rs. 45 to Rs 60 was fixed. As
a matter of fact Shr) Joshi, the Presi-
dent of the Farmers Union, he broke
the fast. There is an ora] agreement
made and the NAFED was asked to
purchase all the onions available. If
the onion price has crashed at Rs. 28
as mentioned by the hon. Members, the
Government hags come forward with
the suppo.t price of Rs. 45 to Rs. 60.
Is it not helping the farmers te rescue
them from the clutches of unscruplous
traders?

SHRI NIREN GHOSH (Dum Dum):
How? °
(Interruptions)
SHRI P. VENKATASUBBAIAY :
Flease hear me.

There is an agreement Treached.
NAFED and the marketing society
started buying Meanwhile Congs
ress(U) and the local janata part¥ -
were supporting the Chakan agitation,

——

**Not recorded,’
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Shri Unna Joshi, President, Pune
City Janata Party and Dr. Arvind Lele,
former M.L.A. of Maharashtra threat-
ened to spread the agitation and or-
ganised the Pune Bandh on the issue.
Already the President had broken his
fust. He is satisfied with the rates fix-
ed by the Government. Shri Sharad
Pawar, former Chief Minister, Maha-~
rashira, met some of the agitators and
commended their agitational role. This
is the politica] aspect of it. 1 would
like to tell Shri Fernandes this is the
political aspect of the matter.

SHRI GEORGE FERNANDES: The
only person was Shri Khandole, your
M.P. What are you talking? What are
you talking, WMr. Minister?

SHR1 P. VENKATASUBBAIAH: You
must have the patience to listen to me.
Ahout the police firings, the Head
{'onstable, the S.R.P., they were
threatened. Their vehicies were sur-
rounded and even though they want-
ed to retreat, they went into the police
lines. When the Head Constahble, as
I submitted in .ny statement felt that
his life was threntened and his vehicle
was going to be set on fire in his self

defence he fired certain rounds and
spome people were injured.
** (Interruptions)
SHRI GEORGE FERNANDES:

Minister is misleading the House.
_** (Interruptions)

SHRI P. VENKATASUBBAIAH:
The injured people were taken te the
hospital. According to Shri George
Fernandes the SRP., men went there,
threatened the doctors not to treat
them and they were treated in a pri-
vate hospital, That was what Shri
George Fernandes said. I take this
words. People have got some private
information. What 1T was told, I have
told the House. If what he says, if
there is any truth in the matter, we
will also enquire inlo this as to what
bas really happened.

—_—

ALOAIVLIL "R, L0V

POTWEID (AR YR

SHRI GEORGE FERNANDES: On a
point of order, Sir, The Minister has
made a misleading statement. 1 have
caught him and he says now, “Mr.
George Fernandes may have some
private information; thig is the infor-
mation 1 received; he may be rght,”
etc. (Interruptions) You must protect
the interests of the House, Sir. He is
misleading the House.

MR. SPEAKER: Shrimati Pramila
Dandavate.

sivrelt  stfeen Jwwd (wad SaT Asy) ¢
waoE WERT, WAl WEET A WY g wer &,
IT Y uF Jrq I & fo oAk e ¥ v &y
fearT agT AT T § ITHE WL W GTHTL WY
¥ gw A Ik Ty N gw A
Lo form AT WeE v & wrAwWw
2 & e g frdt Fgam a fearan @
w1 FTHAT W QY @refor 7 § oW ana 9y
®1E gr Ay & &Y I LA W T Ay
o Fgar Afgc 1 AFT AW gaw i &
Y ErE FryaEr e

=TS W Y @7 f9E g Igw T aerw
& fr g2 AT W TT I AT o G} F
frm Al F " a1A ST 989 T %y fea 9T
AT AEFMT AT AT AT 6, & AT
FeT 97 o 8, dg &1 [EAAT 7 ¥F ur f&®
qg STRIAT UWANA & g7 77 AT AT 77/
& Afgw greaT oy fafawe< gga gasy
aaffas aore, AFAfaE v 27 3y Fifaw
FTTEE

© fraret 9T FEATGT WA gATT & IFH
FIX ¥ wror At ¥ #8 fom & 3@ ard
JHIT FEAET FEAAEE | ST TR qar
war & fr ¥gw TAHE A AT F A A I
17 w4 oY, Iy AFF AT W a frqiA =y
2 ¥ wiforw w291 gt F fFaa Sy
aiwr & fe 70 & 75 ¥09 feques sAET AT N
¥ wrfed 78 Iawy WWAAET arsw A
IR ag WY &g u4r 5 g me wreEew
T AT XY FAITE WATEN 40—45%T0 AW
g frd 1 TH 40-45 TA feAmed 9T
N g A ¥ fam §ar< ¥ Hfew oiw s
ez a1E & =T § are ¥ g9 %1 ¥ fRar sirq )
AfrT T Ty AR wrAT 1 IR wEr R
Tg 79 ATy T8 &

AW  AHIT JWE AT QEAT aﬁs’«

o **Not recorded

gEE T H gomresr g v 2w Afs.amdoe
- v ' T
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el § A A T ETeRIC g weawT fawraw
s § 9 qward a7 X o ot & 1 oA
Gur @aar & fr gurd ¥ F odvrsae & O
F w1k @ty = arfee) s A 7 & faed
fw femat #Y adfea wisw fady &l IU%
WQ-grq HIgHE KT WY F A AT G (R
oy vfww&fmr‘rcmarf‘wrsrqrm v
feary &1 25 47 fea) ¥ oy 997 927 |

WM AERR
wWwet afwen dewd - & g geAar

qrgat g fo fafeadm &) oefade s & arl
¥ g wr &@ AT g ?

WY AT KA

AR & 78 g ama’rgrfm T FLHTT
et Y qrfsar g faad fF feEmay
wY Tgadfer e fodr g woqAT B FTer
aTET AV AT A Ty 9 faw #}
fagar oFOE srIvaE 21 ST £l UENNRE
fear W ?

AT T IFTTFT H.FT TTAT AT &
qT 7@ W faad B wafor 21, 7% R
¥ gFIT F o7 g gfear & 2 7

qAN WPRT - TE AY g 1A B, _L-
T fads e qq #3471 TEW @ R ?

SHRI P. VENKATASUBBAIAH: For
the information of the hon. lady mem-

ber, I started my reply expressing
deep regret.
sy wAtow anEy (fgAre) T A A

w12 & w1 arew fafamra Y v Y Fér Amy
& 7

SHRI P. VENKATASUBBAIAH: Mr.
Bagri knows English better than me.
1 correct myself and say ‘honourable
member®. 1 starteq my reply express-
ing our Jdeep regret and anguish. Go-
vernment will not like situations to
arise, where human lives are lost.
Under certain circumstances, which
were beyond control, as I have stated,
1be police had to resort to firing.

SHRI GEORGE FERNANDES: To-
tally unjustified.

SHRI P. VENKATASUBBAIAH: An
administrative enquiry is being con-
ducted. T would only request the hon.
Members opposite to cocperate with the
Government in having a thorough and
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exhaustive enquiry so that the Gow
ernment may be in a position to take
necessary action against those who will
be found guilty.

' Y
Again, the hon. Member pleaded the
case of consumers. This is a matter
which ,is being very carefully looked
into by the Agriculture Ministry and
the hon, Prime Minister. We have to
strike a balance to see that the far-
mers get a remunerative price and at
the same time, the consumers should
not get affected; they should not suf-
fer. This is a matter in which we
have gone deeply and the Agriculture
Ministry has taken a decision fixing

the price,

MR. SPEAKER: She has specifically
asked whether this distresg sale was
there or not or whether you have takernr
steps not to allow this sort of distress
sale. '

SHRI P. VENKATASUBBAIAH: We
heve taken every step to see that there
is no distress sale. That was why, on
18-3-1980 NAFEDY officers entered the
market to purchase these onions. On
instigation by Shr1i Laxman Bhika
Pagar, the farmers became unruly.
The Tehsildar of that place interven-
ed and an amicable settlement was
arrived at. The Cooperative Market-
ing Society and the NAFED are pre-
pared to purchase all the onions that
are available in order to avoid distress
sale by the farmers,

SHRI K. A. RAJAN (Trichur): I
am on g point of order. Rule 40, sub-
rule 14 says: “Members sitting in the
House should not read news-
papers....” Mr. Jyotirmoy Bosu is
reading newspaper openly in the
House.

MR. SPEAKER: The point of

order is upheld. (I'nitlerruptions)
That is not allowed.

PROF, MADHU DANDAVATE
(Rajapur): I would like to put spe-

cific questions to the hon. mesté;
There are three aspects to this prob-
lem. One is that onion growers had
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demanded remunerative price where
Police offered them bullets and they
in return offered you marpit. There
are two major guestions that arise out
of this. (1) I want the hon. Minister
to tell this House very specifically
whether it is not a fact that not only
the Police resorted to firing resuiting
in the death of two persons and in-
jury to several others, but the same
Police went to the Civil Hospital, the
doctor was beaten and even his wife
was beaten. (Interruptions)

MR. SPEAKER: This is repeti-
tion. Professor, you are g very learn-
ed man. I will only request that
what George has said, you add some-
thing to that.

PROF. MADHU DANDAVATE: 1
am forced ty repeat that question be-
cause he did not reply. Is it not a
fact that the Police resorted to beat:
ing of the Doctor in the Civil Hos-
pital and his wife?

MR. SPEAKER: He has already

replied to that.

PROF. MADHU DANDAVATE
Sir, have a little more patience.

MR. SPEAKER: You are only re-
peating.

PROF. MADHU DANDAVATE: L.
is a compound sentence 1 am read-
ing; I have not completeg it. If you
listen to the rest of the sentence, you
will find it is relevant.

Is it not g fact that some police~
men chased the farmers to the courts
of law and resorted tg beating, ha-
rassment and humiliation of the far-
mers within the precincts of the
court? Secondly, is it not a fact that
in spite of the announcement made
on the floor of the House, the real
trobule began because the NAFED,
in spite of the price structure that
has been announced here, tried to
negotiate g price of Rs. 25 to 30 and
that actually irritateq the onion
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growers? Add to that, was there not
the incident which we referred to,
namely, the speech made by the hon.
Member of Parliament, who actudlly
said, tape-record of the speech is
available, that it was the Sharad
Pawar Government that was respon-
sible for all this trouble, Mrs. Gan-
dhi’s Government is going to solve the
problem, to which some of the onion
growers said “we belong here to all
parties some of us belong to Cong-
ress(I), some of us belong to the
opposition parties, wa do not want to
inject political issues into this agita-
tion; so please do not bring politics
at all”? Therefore, is it not a fact
that this is an attempt to give a poli-
tical colour to this agitation delibe-
rately, hoodwinking the House and
trying to divert attention from the
main issue?

The agitation has taken place in
two different spots. Is it not a fact
that out of a total output of 20 lakh
tonnes of onion, actually 12 lakh
tonnes of onion are produced in Ma-
harashtra and, out of that, 6 lakh
tonnes are produced in Nasik and
Poona districts, anq that is why the
concentration of the agitation has
paken place in thesg two places, not
because there is any political back-
ground, but because of this fact, and
that is why there has been more con-
centration of agitation at this point,
and not because of any political con-
sideration?

MR. SPEAKER: Two of these
points have been answered.

PROF. MADHU DANDAVATE:
There has been no reference to
beating in the court.

Is it not a fact that when the
price structurg was announced, the
real malpractice was that some ot
the officials of the NAFED and some
of the private traders were in cqllu-
sion and as a result some of the best
quality onions were given to the pri-
vate traders and only the second best
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quality was left with the NAFED, as
a result of which NAFED was incur-
ring losses? Is it mot a fact that be-
cause of these malpractices we were
losing? Will this malpractice bYe
stopped?

MR. SPEAKER: Already answered.

PROF. MADHU DANDAVATE: If
the present crisis continues, is the
Government conscious of the fact
that, as happened in the case of
sugarcane, there would be diwversion
of crops?

If this question of a remunerative
price to the onion crop is not settl-
ed, will there be no diversion of crop
from onion to some other crop? So,
from the point of view of the long
term perspective, will an integrated
price policy not be arrived, at, so
that the problem could be solved?

MR. SPEAKER: The only question
to be answered is the last one.

PROF. MADHU DANDAVATE:
Also the beating in the court.

SHRI P. VENKATASUBBAIAH:
There is an enquiry going on. All
these matters will be taken care of
during that enquiry. I may appeal
to the hon. Members to co-operate
with the enquiry. Each party should
co-operate in the matter so that we
can bring out the real truth.

So far as production and fair price
are concerned, the Agriculture Min-
ister will certainly deal with them.
We are second tp mone in saying that
we are wedded to the welfare of the
marginal and small farmers. Govern-
ment will take every step to see that
the interests of both the farmers and
the consumers are protected. I
I can assure the hon. Members that
the allegations that have been made
against the NAFED officials will be
lookeq inty by the Agriculture Minis-

1iry.

13.00 hrs,

SHRI MUKUNDA MANDAL (Ma-
thurapur): Sir, the hon. Minister has
made a misleading statement in the
House. On 18th March 1980, there

was an agitation...

MR. SPEAKER:
question.

You put your

SHRI MUKUNDA MANDAL: I am
coming to the question. The onion
growers have been agitating for their
minimum prices for g number of
years. The hon. Minister of State for
Agriculture, Mr. R, V. Swaminathan,
promised and made a statement that
NAFED will purchase onions at Rs.
50 to Rs. 70 per quintal. After that
very statement, the onion growers
withdrew their movément and agi-
tation. But later on NAFED refused
to purchase onions from the onion
growers at Rs. 50 to 70 per quintal
This was the position and the NAFED
told the onion growers that they were
not bound by the Minister’s commit-
ments because they were an autono-
mous public corporation. This was
the attitude of the NAFED. My point
is that after the onion growers went
on a special procession...

MR. SPEAKER: What is the ques-
tion?

SHRI MUKUNDA MANDAL: I am
coming to the question. (Interrup-
tions). The hon. Minister told us
that it is a political issue. Some poli-
tical parties have taken part and that
is why the onion growers were so agi-
tated. My point is that one of the
Congress (I M.Ps. went there and
asked the onion growers to joint the
Congress (I) and told them that Indira
Gandhi alone can solve the problem.

MR. SPEAKER: This is a repeti-
tion, Mr. Mandal.

SHRI MUKUNDA MANDAL: When
the onion growers told that they were
not concerned with any political party
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and then organised p procession, the
police fired on them. About this in-
cident, what the country will be
ashamed of is that the police went to
the hospital and asked the doctors not
to admit and treat the injured. When
the doctors replied that they were
duty bound, then the doctors were
threateneg and beaten.,

MR. SPEAKER: Why can't you

give something new? This has al-
ready been said twice,
(Interruptions)

SHR] MUKUNDA MANDAL: My
question is; Will the Government give
an assurance that all those who have
been killed and injured will be ade-
quately compensated? Will the con-
cerned guilty officials be punished
and a judicial inquiry presided over
by a sitting High Court Judge be
conducted?

SHRI P. VENKATASUBBAIAH:
Sir, in such cases, as I have already
stated, an inquiry is going on and
then we shall see...

MR. SPEAKER: About compensa-
tion.

SHRI KRISHNA CHANDRA HAL-
DER (Durgapur): About compensa-
tion and judicial inquiry.

SHRI P. VENKATASUBBAIAH:
About compensation also, the Gov-
ernment will look into the matter and
take a decision.

13.05 hrs

STATEMENT RE., DEMONSTRATION
IN WEST BENGAL OVER THE
SITUATION IN ASSAM

THE PRIME MINISTER (SHRI-
MATI INDIRA GANDHI): 1 was pre-
sent in the House yesterday when the
hon. Members were expressing their
concern regarding the demonstration
in Bengal. ] would have spoken then
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angd there but for the fact that other
Members raised other issues and
started shouting in most unparliamen-
tary language.

SHR] JYOTIRMOY BOSU (Dia-
mond Harbour): It was frpm the
Congress-I.

SHRIMATI INDIRA GANDHI: No,
it was from hon. Members sitting
opposite me.

We sympathise with the genuine
grievances of the Assamese people.
At the same time, we are also aware
of the hardships which the agitation
in Assam is causing to certain sec-
tions of the people in Assam itself,
in West Bengal and to other parts of
the country. We cannot ignore the
genuine apprehensions and fears
which have risen in the minds of peo-
ple in West Bengal and the fact that
emotions are running high there also.
The Youth Congress merely wishes
to give expression tp this widespread
feeling.

SHR] JYOTIRMOY BOSU: With
your approval,

SHRIMAT] INDIRA GANDHI: Ia-
deed the Chief Minister himself has
called it a just cause, and I seem to
remember—] cannot lowate at the
moment where the news appeared—
the Chief Minister mentioning some
time ago something about the mount-
ing concern of Bengal at the continu-
ing agitation in Assam. On Wednes-
day I had already conveyed to the
House my own and the Government's
desire that nothing should be done
which could lead to an aggravation of
the situation either in Assam or In
Bengal. ( Interruptions)

The Youth Congress has itself issued
a press release appealing to all its
members and others not to indulge it
any action that might worsen the
situation and has urged that the
moves that we here in Delhi have ini-
tiated for finding 5 solution to the
difficult Assamese problem should be



